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from the HOD. Mini.ter wbether there I. 
anJ, proposal to have one tyPe.of signaJ· 
linl system beeaue the number of acci. 
dents take place due to defective sian_IliDI 
systems wbicb aro still in existence in our 
country? We are now Importinl 6,000 
Irorse power 'electrfc locomotives. Our 
production unit at Chlttaranjan bas the 
capaclt, to produce tbis type of 6000 
borse power electric engines. I would 
like to know whether any proposal is with 
tbe Government to start production in 
productiod our unit of ChfttaranJan 
Locomotives of this type of electric 
locomotives of 6000 HP. If so, what i. 
the target date 7 

SHRI MA DHA VRAO SCINDIA : 
Tbe Hon. Member knows that we are 
importing ,186000 HP Thyrister type 
electriC locomotives. They have already 
started arriving in tbis country. Tbese 
6000 HP locomotives are coming with the 
transfer of tecbnology clause and tbey 
will be produced eventually in Cbittarao. 
jan Locomotive Works. Tbat Is certainly 
our intention. 

As far as signalling is concerned, it 
is one of tbe key dcwelopmeat areas 
identified under tbe S Mission Areas tbat 
\Ve bave adopted and it Will be our 
attempt and the group tbat is beinl set 
up for signalling and telecommunication 
will be going into train control and signal. 
ling systems, sohd type devices controlled 
by micro process and computer aided 
system provided for continuous train 
control and protection. So, tbe uPlta. 
dation of signalling and telecommunication 
is already taking place; but we hope to 
give it a furtber impetus after tbis group 
baa gone into it in detail. I hope tbat WI 
will tben be able to bave our own indi· 
genous tecbnoloay and become world 
leaders in tbia area also. Upgradation of 
lisnaflfnl and telecommunication ia a 
continuous on-Ioinl procell and tbe 
improved .ystem is implemented ill p ...... 

[Translation] 

SHRIMA TI PREMALABAI eRA. 
VAN: Mr. Speaker Sir, I waDt t8 kaow 
'rom tho boo. MinisMf whotlaor steP' are 
belq taken by him to pro...,t. _ella ... u 
'"iuaokw 7 

MR. SPEAKER: The hOD. MiDJ.tor 
has already replied to thl.: 

SHRI MADHAVRAO SCIND}A : 
Mr. Speaker, Sir, I have already replied 
to tbis. 

[English] 

EmroameDtal Hafoe due to Coal MIDi .. 
Project. 

·428. SHRI SAIFUDDIN CHOW-
DHAR Y: Will tbe Minister of ENVI-
RONMENT AND FORESTS be pleased 
to state: 

(a) wbether according to the views 
expressed by the mining engitteers of 
repute, coal mining projects are playinl 
bavoc witb the environment; 

(b) If so, the nlture and extent of 
problem identified; and 

(c) the remedial steps taken or pro-
posed 1 

THE MINISTER OF STATE OF 
THE MINISTRY OF ENVIRONMENT 
AND FORESTS (SHRI Z. R. ANSARI): 
(a) According to experts, coal miniDg 
projects have serious environmental 
implications. 

(b) The main environmental problems 
caused by coal and other mining projects 
are: 

-laDd degradation; 

-water pollution incladiD, acid 
drainage; 

-atmospberic pollution; 

-adverse impact on heaUh of tbe 
workers; and 

-disrupUon of the social life of the 
affecaed population. 

The total area UDder miDina I ... 'ill 
ladia Is 78,. sq. tID.' Area d ... W bl 



mmlDI OperatiODS is, bowever, Jess thaD 
tbe area UDder miDina leases as tbe entire 
Jeased area has not beeD worked .0 
ru. 

(c) Tbe remedial steps taken 
melode : 

-Impact assessment of new mining 
projects before deciding whether 
they ahould be implemented or 
not; 

-Effective implementation of Envi. 
ronmental Management Plans for 
the approved projects; and 

-Monitoring of tbe conditions impo. 
sed for environmental safeguards. 

SHRI SAIFUDDIN CHOWDHARY : 
I am happy tbat tbe Minister bas admitted 
that coal mines are creatina bavoc with 
the environment in tbe areas concerned. 
I believe that tbe Government has come 
to know about the workshop tbat took 
place at Lucknow. Tbere, tbe renowned 
miniDl engineers submitted tbat remedial 
measures tbat are 8uPpoICd to be takcn 
by the apncies are not at all adequate. 

For instance, tbe land reclamation 
project is not properly drawn and alto 
not beina properly implemented. I want 
to know whetber tllil question of safe-
parding the environment. protectina the 
eDyironment and proteclina tbe popula-
tion in those areas has been considered by 
tbe autborities who are miniq the area 
for the coal. Is there any Clntral agency 
UD4er the Central Government which It 
mooitoriq the whole thinl and aeeina 
that the thiop are properly implemen-
ted, 

SHU Z. R. ANSAItI : IIODftori .. 
of tile coal." II beiDa clone replarJ,. 
TIle lIiDllttJ of Environment and 
P ...... also moniton It and i...... aui .. 
..... to'tlle mlaiol IoItitution.. AI far a. 
tile dlpadatlotl of the area wher, mlaiq 
tak. pIaoe and tbe relaabiJltatioo of tbOil 
people who are a«octed becaate of 
__ ctat'" tINd aaauer it bIiaa taken up 
... .... State OOMDlDlldl .... Coal 

Ora/.,flll";" I 

authorities. At tbe hlp,st Jevel a meedDI 
il 10iDl to be helel to lort out the prob-
lems and to lee tbat the affected persoDS 
are rebabiJitatecJ. 

saRI SAIFUDDIN CHOWDHAlty: 
SubsideDce js • Ireat problem in tho coal 
mines area and Government is aWlU'e tbat 
pJan bas to be drawn to sbift Jharia town 
to save tbe population and to build a 
Dew habitat for these people. Similarly 
Raniganj area is bein, affected by the 
.ubsidence of eartb. I would like to 
know wbetber you are going to take 
similar measures to sec that this town is 
saved from subsidence or some other 
measures taken to save the population and 
rehabilitate them in otber areas? 

SHRI Z. R. ANSARI : As rar as 
Sbari. mining area is concerned that is 
located witbln tbe territory of Bihar. 
Bihar State Government bas put up some 
project for shiniDa of tbe population 
wbicb is deeted by the Jharia mining area 
and for that purpose a meeting is beinl 
caIJed where tbe Ministry of Environment. 
Ministry of Coal and tbe Bibar Govern-
ment will take a view. I wiJI take not. 
of it that a limilar meeting may be called 
ror Raniganj also wbere tbe West Benlal 
Government ahould be asked to come 
witb a project for r,habm'alion of tbe 
people to tbat area. 

SHItI BASUDED ACHARIA : West 
Bcnlal Government baa already forwarded 
a propoaal. 

SHItI C. MADHA V REDDI : We have 
pauecl Environment Protection Act. 1986. 
Under Section 7 of tbat Act aoy industry 
or mine dischal1ina the pollutants in ex-
COlI to tbe prescribed llaodarda baa to be 
punilhed. I would Uke to bow haa aoy 
ltaudard been fixed aod rules framed under 
tbit Act aJao wbether the implemcatatloo 
ia taldal place 1 

SHIll Z. R. ANSARI: Por mOlt 01 
the iDdUltriea ltaad.rda have been flzed. 
W. are ,u'lJI ItoPl for tbe other Jnduttr· 
I. on priori., ba.... nat prOCf. it 10-
m, o.'or Iud.,. 01 abe .. aDdarda. Lot 
01 ICdoD bat beea tat.. uacItr til. 
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Environment Protection Act to contain 
and minimise tbe pollution and to take tbe 
wronl·doers to task. 

[Translation] 

SHRI lAM PY ARE PANIXA : Mr. 
Speaker Sir, tbe bon. Minister bas admil-
ted tbat coal mines are tbe cause of large-
acale environmental pollution. I bave bad 
tbe opportunity to vllit every coal mine in 
India. Tbe Sinarauli coal mines are located 
in my constituency. On visiting NeJveli I 
found tbat a very effective method or en-
vironment control has been planned there. 
Plants bave been arown extensively to 
cover the entire area whh 'greenery'. 
Officers of the Forest Department have 
made similar arrangementa wi th both Sin-
grauli and Neyvell Corporations. I want 
to ask the hon. Minister whether tbe For-
est Department will also launch such a 
programme? Will the scheme being imple-
mented in Neyeli and SlDgrauli be imple-
mented at other places also? Land is 
acquired under tbe Coal Bearing Areas 
Act but no rehabilitation work is carried 
on. Adivasis and other people are left to 
the mercy of god. I want to ask the hon. 
Minister whetber the Government will do 
anytbing to rehabilitate Adivasis and 
others affected thereby ? 

SHRI Z. R. ANSARI: Sir, before a 
coaJ mine is approved, it is seen that an 
environment management plan is prepa-
red. Rehabihtation schemes (or those 
affected arc included in the environment 
maoaaement plan. 

[English] 

MR SPEAKER: Sbri V. Sreenivasa 
Prasad. 

A.e •• eat to Water (Prneatlon a. Coa-
rol 0' PollaUoa) Ad, 1974 

+ ·42t SHill V. SIlEENIV ASA PR.A-
SAD: 
SHRIBANWAR.I LALPUR~ 
HIT: 

Will tbe Minister of ENVIR.ONMENT 
AND POR.BSTS be pleased to Itate : 

el) .laetber OaJon Oovernmeat pro-

pose to amend tbe edstin. Water (~ 
vention and Control of Pollution) Act, 
1974; 

(b) if so, whetber Union Government 
propose to confer more powerl on the 
State Governments to control pollution 
and also to impose stringent penalties OD 
defaulters; and 

(c) if so, the details oltho amendments 
Government propose to make and whetber 
State Governments would be advised to 
effectively implement poUution control 
:neaSUfes ? 

THE MINISTER OF STATB OF ma 
MINISTRY OF BNVIRONMENT AND 
FORESTS {SHRI Z. R. ANSARI>: <a> 
and (b) Yos, Sir •••... I am sorry. 

MR. SPEAKER: Got lost in the 
forests. 

[Translation} 

Forests are useful but sometimes peo-
ple are lost ill the fortlts. 

[English] 

SHRI Z. R. ANSAR.I: Ca> to (c) A 
proposal to amend tbe Water (Proveadoa 
and Control of Pollution) Act, 1974 is 
under tbe conSJderation of the Gover. 
mente 

SHRI V. SREEENIVASA PRASAD· 
Sir. I would lite to draw the mOtDOl'J oi 
the bon. Minister. Sometime back, at Jai .. 
pur. tbe Minister in his inaupral adcIna 
at the National Workshop on IaclUltrial 
Pollution Control and Maaaaement laid 
tbat a number of lepJ and admintatrative 
actions bave already been taken for p .... 
veotion and CODalol or iDdustriaJ poDoe. 
ion. 

Sir, tbis bu not beeD strictly ..... 
monted. For example. in my constit1lollGY. 
there is a place called NatUuaud. It II 
a pilarima.e centre. k is also caIlod ... 
.ootbern Kuhl. There is a riyer bJ the ... 
otltapUa. At this place. quit. • 8oad ... 
mbor of indutri __ botIl bit aad __ 




